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Present: Ms.Chetna Rao, proxy For Shri M.K.Bhardwal,
counsel for the applicant

shri Bhaskar Bhardwaij,counsel for the respondents.ﬂ}J
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M.A.553/2003
Time is praved for extension of time hy four
weaks to comply with the directions of this Tribunal. In:

the absence of any objection, M.A. 1s allowed. Four weeks:
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time 1is granted to comply with the directions of theﬁ
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{ A.P. Nagrath ) { V.S. Aggarwal )
Member (A) Chairman.

Tribunal.
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